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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delt, the 6th November 2012

[ L L |

S.0. 2681(E) ln exercise of the
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5oL

powers conferred by section 8A of the National

.nghways Act, 1956 (480f 1956), read with rule 3 of the National Highways Fee (Determination
~.of Rates and Collection) Rules- 2008 (hereinafter referred to as the “Rules”) the Central
Government hereby makes the following amendment in the notification of the Government of
India in.the Ministry of Road Transport and Highways number S.0. 1153 (E) dated the 22

May, 2012, published in the Gazette of India,

Extraordinary, Part 1I, Section 3, Sub Section (ii),

in compliance to the order dated the 11" September, 2012 passed by the Hon’ blc Supreme Court -
-.0f India in Special Leave Petition (Civil) No.24472-24474 of 2011, namely:-

Notes:
- 1.

For Location of Toll Plaza (Chainage)

“Read as Location of Toll Plaza (Chainage)

Km.703.700 (Near Tekadi Village in
Nagpur Districty of NH-7 along with a
check toll plaza on Kamptee-Kanhan
Bypass (at 2-3 Km distance from junction of
Kamptee-Kanhan Bypass with NH-7).

Km. 690.600 (near Mansar village in Nagpur
District) of NH-7 along with a check toll plaza
on Kamptee-Kanhan bypass (at 2-3 Km distance

from junction of Kamptee- Kanhan Bypass with
NH-7).

Km.19.660 (Near Dongdrgaon Village in
Nagpur District) of NH-7 along with a
check toll plaza on Nagpur Bypass (at 1-2
km distance from junction with NH-7)..

Km. '35.600 (near Borkhedi village in Nagpur
District) of NH-7 along with a check toll plaza
on Nagpur bypass (at 1-2 ki distance from

L
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Junction with NH-7)
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For Location of Toll Plaza (Chainage) Read as Lacation of Toll Plaza (Chainage)

Km.703.700 (Near Tekadi Village in | Km. 690.600 (near Mansar village in Nagpur
Nagpur District) of NH-7 along with a | District) of NH-7 along with a check toll plaza
check toll plaza on Kamptee-Kanhan | on Kamptee-Kanhan bypass (at 2-3 km
Bypass (at 2-3 km distance from junction | distarice from junction of Kamptee- Kanhan
of Kamptee-Kanhan Bypass with NH-7). Bypass with NH-7).
Km.19.660 (Near Dongargaon Village in | Km. 35.600 (near Borkhedi village in Nagpur
Nagpur District) of NH-7 along with a | District) of NH-7 along with a check toll plaza
check toll plaza on Nagpur Bypass (at 1-2 | on Nagpur bypass (at 1-2 km distance from
km distance from junction with NH-7). Junction with NH-7)
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